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IRRIVE I T 3T ¥ AL 3RO gRT faefieh 16—10—2023 1 TR fbdl &1 

ey ¥ 3feenT & 5 — 

“Respondent no. 1- State of Uttarakhand and 3-District 

Magistrates, Champawat and Nainital are directed to file additional 

replies giving requisite details regarding all relevant aspects of 

permits issued, dredging activities carried out in execution thereof, 

amounts deposited by respondents no. 4 and 6, refunds If any 

made, remedial measures taken, action by the State of Uttarakhand 

in compliance of the orders passed by the Hon’ble Court of 

Uttarakhand, regarding modification of river dredging policy and 

revocation of permits issued and SOP issued for carrying out of 

dredging by Governmental agencies within three months by e-mail 

at judicial-ngt@gov.in preferably in the form of searchable 

PDF/OCR support PDF and not in the form of Image PDF” 

I B g ¥ T TR & T A 06(05) /30— / 

202324, fa=iids 01—02—2024 & AR H &R SIRIHR, USHT R0 A1, BegF, 

YISAD, Hd T GRS fHRT gog, TRTT oI, SogF @ TMIT,
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Rea- 0 RS e R (National Green Tribunal)y 

Ri T T TENIEE A TG A B W #) 

frfiar 01 WRAK 2024 

_ 429/2022 ff& 

) R ara @ & wer 123 
Champawat and 

issued, 

in execution thereof, amounts deposited by respondents no. 4 and 6, refunds if any made, 

ders passed by the Hon’ble 

gt Rrenfard Fara @ ua s os(e) /a0-cAowlo /2023-24 

fimfifiifi;fi%fi:flowfiuififimflflflflflé&
afiflmfimtfimm 

v T SERETE Wiy @ 3 ¥ Ao wosfodio &R fi® 16.1.02023 

ttarakhand and 3-District Magistrates, 
fder & R 31 Respondent no. 1- State of U 

paw 

Nainital are directed to file additional replics giving requisite details regarding all relevant aspects of permits 

dredging activities carried out 

remedial measures taken, action t 
High Court of Uttarakhand, regardi 

issued for carrying out of dredging b; 

preferably in the form of searchable PDF/OCR support 

igen Pt o v v ¥ P 4 
ot ¥ 2 

HETd BT & b W0 NS RA ARG (National Green Tribunal)y £ 

ST T 420,/ 2022 RIGFT WO T IS R ¢F a4 A A0 AT ger e 16102023 TN IR 

S @ argrer ¥ e P @ 

1. W0 S AR, mfi.fl%flfiu\fi:fifiaufimfimu/fiou@ofi/zozzfi
fiflwm 

WWWWW*&%WWWWMW&zozsfiqffiam
--n. 

 their order dated 07.01.2022. The 
Aforesaid being the position, we cannot permit the respondents to act in terms o 

State departments, namely the Forest Conservation Department, and the Agriculture Department, of which the Soil 

lay in the carrying out of the activity of dredging in 
Conservation Division is now a part, should have an active role to p! 

the river in question on its own, without the involvement of aprivate agency. The activity of mining, i.c. the winning 

of the dredged mineral, in any case, cannot be permitted. We, therefore, permit the State to undertake the activity of 

and with the involvement of the State 
dredging entirely on its own, without the involvement of private agencies, 

14. The Writ Petition stands disposed of in the aforesaid terms. 15. Consequently, departments aforementioned. 
pending applications, if any, also stand disposed of” 

fomt 17 70, 2023 3 ERT G WG, 1 W AR, SIS I B R ages AW dg8 A 

e R 7 4 3R/ a T ) S @ AR o TR ¥ Rl o @ fre R 

0@ fifted Mo v TR SRS, i R R 14022028 @ @ Re afmr wew 

-aa/pr/zozz,Wflfizmqfimafimsfiwamafifimmfiwfiam 
- 

In the light of our order passed in writ petition( PIL) no. 47 of 2022 dated 14-02-2022 the 

present writ petition also stands disposed off in the aforesaid terms 

2. URF @ TA WEAT 2370/VII-1/2022/5(120)/21 fAE 07 TS, 2022 B W1 Sawrave Raw T ARy 

2021 fifi'gm1o(z)$mmmw$fihwfiégwfi=flmahmmrfi$mm 
e & (R R 7)o /amodogo @ FERh woro-a7 & Pior awd &g 
votlogeo 37T SRR Woftho, di-138, AgeR-51, ATel, ITRES (A T-AreT geg, Remgt 0 

$mmm)$mfimmafimfififimmfiafimmmflmfi 
Wfim|m$mfifimfimm$mmwmfim—zm$mgfihm 
2 orcarafty @Y AT whed A 

-4 RrRerd, Fda & FE 1e3/0-vodo/ 20022, ReAiE 24 T, 202 W AW 
afied o, W TG @ W w1375 /qoafiodo /@ 

5 G @ = 

€ Or 

tion of permits issued and SOP 

mail at judicial:ng‘@gav.in 

R 79 § wERd &R 

aken by the State of Uttarakhand in compliance of th 

ing modification of river dredging policy and revocal 

y Governmental agencics within three months by e- 

PDF and not in the form of Image PDF
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IR T T B i R 360 g 

6 T N s wven R B 3 R ERT M0 I AU, S, H gR aia kel @l g 
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7. T & Mo W wRa s, 7€ Rt )1 TR e RAT 1610208 B TRR 117 12 3 A & 
ST T & 6 7 YT g R derta ¥ @ e/ wie @ &g frta T8 R 2 
SR T 2 A et T W g T avar W # 

8. Te f& AW S e, SRS, A § D srRa At WE-127 /PIL /2023, q9 TR 
rERET T SERRETE I g o ¥ 7o NI §RT 3% 00.082023 T gEA 
JferEa, qo S A, ScREvs, Hiad @ g fReid 00082023 D w9 F R 10, 

3 Wy R e TR & W Aawd w3y We M | 

(i) &g T %fim “QE% % 
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River bank Protection work proposed/done in Nandhor River 

Name of work 
S.N | Financial Amount (in lakh) Dept. 

year 

01 [2022-23 | Removing debris, [ 9.95 Irrigation 

boulders and division 

river Haldwani. 
channelization 

02 [2022-23 | Wire Crate 5.00 Irrigation 

division 

Haldwani. 

03 |2022-23 Wire Crate and | 148.54 
river 
channelization 

04 |2022-23 | River 8.00 Irrigation 
channelization division 

Haldwani. 

05 |2022-23 | Wire crate 5.00 Irrigation 

division 

Haldwani. 

06 |[2022-23 |Wire crate (flood | 9.97 Irrigation 

protection work) division 

Haldwani. 

07 2022-23 Wire crate (flood | 9.79 Irrigation 

protection work) division 

Haldwani. 

08 2023-24 Wire crate (flood | 992.38 Irrigation 

protection work) division 

Haldwani. 
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s Financlal Year Name of work Fred Dept. 

1 02D Removiag Dubrs, 995 Trrigation Divisies Hakiwasi 

‘Bolders sad River 
Channelization 

2- 023 Wiee Crate 300 irvigation Divisies Haldwasi. 

3 "aD “Wire Crate and River s Poual Nigam 

Channelizatiion. 

rs 200-3 “River Chanoclizatiion 0 irrigation Divisioa Haldwani. 

5. WD Wire Crate 3% Trrigation Division Hakwasl. 

r= D ur.,.q.qm-: T Trrigation Divisioa Haldwaal 

'—7’__" 00D “Mrj W irvigation Divisioa Hal 

F7isT] “Wire Crote(Flood 22 Trrigation Division Hakdwani 

8- Protection work) 

Wmmmmm
w 

Name of work Amoust 

SN Piaancisl Vear 
(n Lakh) Dept. 

1- 02D Tiver Chanpeliaation wod River wainag work 600 Forest Depariment. 

2 | t—gazay | Wi Gite snd Rivr Cranaestion TEw Faydai Nirmaa Nigam Haldwasl. 

—nBD | Wire Craie and River Chamnelizaiion W00 Feydal g 
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3. 0220 (CC block aad wire orste 5 Trrigstion deparimeni 

4 L=y ook b riguies deparimes! 
5 FET] Flood Protection work 35437 rrigsion deparimest 
6. pIriET) Fioed Proteciion work 106 Irrigation depariment 
EA i) Fiood Protction work 2 rrigaion drparimest 
8 EET) River channelization [ Irrigation department 

9. RN Fiood Protection work 15828 Lol il 

River bank Protection work Propased/done in Dabka River 
SN Fiasacial Vear Name of wark Amaual Dept 

(in Lakh) 

1- XD Wire Crate w00 rigation deperiment 
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